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THE MINISTER OF STATE IN
TTHE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHR! ARIF BEG):
(a) Meat exports from India during
last three years were as follows:—

1975-76 Frozen Meat 4131-8 Tonnes
Fresh Meat 12440 Tonnes
1976-77 Frozen Meat  8205°7 Tonnes
Freah Meat 31157 Tonnes
1977-78 Frozen Meat  griz-o Tonnes

977-7¢ .
{Provisional) Fresh Mcat fiuz7-0 Tonnes

(b) Live milking animals are not
normally allowed for export. * Only
catile for breeding purposes are al-
lowed within a limited cejling and ex-
port is canalised through Indian Dairy
Corporation. In so far as animals re-
quired for meat purposes are concern-
ed, only culleq female and castrated
male not useful for breeding and
draught purposes are permitted Yor ex-
port. The total number of live ani-
mals exported from India during the
last three years is given below:—

1675-76  1076-77 1977-78

Bovine Cattle a2 313 5240%
Sheep & Goats  oor 1181y 1o5020%
*Provisional

f.:v No, Sir,

fdy Tt is not intended to stop export
or animaly from India,

Loan given hy ICICT to Wes‘ern Fudia
Mat:h Company

1813. DR. SAROJINI MAHISHI:
Will the Minister of FINANCE be
pleased to state:

(a) whathar it hag come to the
notice 07 the Government that Indus-
trial Credit and TInvestment Corpora-
tion of Tndin handed out a loan of
Rs. 90 lzkhs +5 Western Tndia Match
Company recently;
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(b) whether it is also a fact that
this loan was given to help that com-
pany in manipulating its share prices;

(c) what were the terms of the loan’
and the purpose for which it has bern
utilised; and

(d) whether any inquiry has since
been conducted and if so, with what
results?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) The
I.CI.C.I. sanctioned two rupee loans
aggregating Rs. 88 lakhs—one of Rs. 60
lakhs in August 1975 and the other
of Rs. 28 lakhs in September, 1875 to
the Western India Match Company.

(b) No, Sir.

(c) The loans carry interest at the
rate of 11 per cent per annum and
were sccured against equaitable/first
mortgage and hypothecation of move-
ables.

Besides, the ICTCI had an aption to
convert upto Rs. 15.84 lakhs out of
the loan of Rs. 60 laks into equity
shares of the company at a vremium
of Rs. 3.20 per equity share of rupee
10 each during the period July, L
1976 and June 30, 1978.

The rupee loan of Rs. 60 lakhs has
been utilised by the company for ex-
panding the capacity of ity paper plant
at Calculta and Splint unit at Port
Blair and for modernisations/replnce-
ment programmes of its other plants.

The rupee loan of Rs. 28 lakhs was
sanctioned to the company for meet-
ing a part of cost of setting up a Tech-
nical Training Institute at Madras.
Out of this loan only Rs. 7 lakhs have
been disburseq for meeting a part of
the cost of setting up of the Institute
and the balance woulg- be disbursed
after the company obtains clearance
under Urban Land (Ceiling and Re-
gulation) Act, and makes further pro-
gress towards setting up the Institute.

(d) Does not arise,





